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Housess for the Ruraf Landless . answer to Unstarred Question, 696
Labour Scheme in M.P. and 697 given in Rajya Sabha on the

. { ; .
1824, SHRI AJIT P. K. JOGL: 13th November, ‘1987 and state;
SHRI DURGA PRASAD . .
JAMUDA: (a) whether any special campaign

was launched to accelerate work on
Will the Minister of URBAN DE- the Houses for the Rural Landless

VELOPMENT be pleased to refer to Labour Scheme -during the Interna-
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tional year of Shelter for Homeless
in 1887; ang

(b) what is the estimated number
~of rural homelesg families iy Madhya
Pradesh and by when they are likely
to be provided with houses?

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN DEVE-
LCPMENT (SHRI DALBIE SINGH):
(a) Yes, Sir. The State Govern-
ments/UT Administrations constitut-
ed committees and alsg designated
focal pointg to accelerate the formu-
lation, implementation and monitor-
ing of various shelter programmes.
Further, the scheme of Allotment of
House-sites anq construction assis-
tance which forms part of Point No.
14 of the 20-Point Programme, 1936
was one of the schemeg designated
as the National Demonstratioy, Pro-
jects under IYSH. The accelerated
pace of implementation of the scheme
is illustrated by the fact that during
the year 1987, 8.94 lakh families
were allotted house-sites and con-
struction assistance was provided to
4.16 lakh families ip the rural areas
by various State Govis/UT Admns.

(b) According to 1981 census,
there wag 2.79 1lakh rural house-
less population in M.P. However,
under the scheme of the House-sites

o end Construction Assistance, since
" Sixth Five Year Plan, and upto 3lst
December, 1987, 2.77 lakh families
were allotted house-sites and con-
slructioy, assistance wag given to 2.62
lakh families in the rura] areas of
MP.

Welfare schemes for disabled child-
ren in MP,

1825. SHR1 AJIT P. K. JOGI:
SHRI DURGA PRASAD

JAMUDA:
Will the Minister of WELFARE be
pleased to state: L i

(a) what are the details of the
schemey introduced for the welfare
of disableg children in the State of
Madhya Pradesh during the last
three years;

i
)

(b) the amount spent during this
period for the purpose; ang

(c) what is the estimated number
of disabled childrey in the State and
whether any initiative hag been
taken to make them useful citizens
of the nation?

THE DEPUTY MINISTER: IN THE
MINISTRY OF WELFARE (SHRI-
MATI SUMATI ORAON): (a) and
(b) Schemeg taken up by Govern-
ment of Indiz for the welfare of the
disabled children are applicable in
al] States including Madhya Pradesh.

A statement in respect of such
schemes is placed on the Table of
the House. (See below).

(c) In the year 1981, the National
Semple Survey Organisation con-
ducted a sample survey of disabled
persons covering only physical dis-
abilities,

According to thig survey the per-
centage of physically disabled child-
ren (0 — 14 years) is approximately
3%.

Regarding the mentally retarded
children no reliable statistics are
available.

Statement

(i) The Scheme of Assistance to
Organisation for Disabled persons:-

Grant-in-aid ig given to Vol. Or-
ganisations who are engaged in
providing education, training and
rehabilitation facilitieg to Disabled
persons. The applications of such
Organisationg are received through
the State Govt, of Madhya Pradesh
for grant-in-aid. The details of
grants-in-aid released during 1984-
85, 1985-86 and 1986-87 to Organi-
sationg in the State of Madhya
Pradesh is as under:—

1984-85. . . . Rs. 3.01 lakhs
1985-86. . . . Rs. 8.49 1a hs
1986-87. . . . Rs. 2.93 lakhs




